SHRI A. RAJA: How can you say that he is not accountable? ...(/nterrupﬁons)... The
question of accountability does not arise simply because the Minister is not in the House.
...(Interruptions)... The question is being answered by the MoS. ... (Interruptions)...

MR. CHAIRMAN: No; No, Mr. Raja, please sit down. ... (Interruptions)...
SHRI TIRUCHI SIVA: He is replying. ...(/m‘errupﬂons)...

MR. CHAIRMAN: Please. ...(Interruptions)... Please. ...(Interruptions)... We are on the
Question Hour. ... (Interruptions)...

SHRI PRITHVIRAJ CHAVAN: Sir, we are on the Question Hour. The question is being replied
by the Minister. ...(Interruptions)... It is perfectly as per the rules. ...(Interruptions)... | don’t
know why so much uproar is there? ...(/nterrupt/ons)...

MR. CHAIRMAN: No; no, | am afraid....(/nterrupt/ons)... No, | have not given you the
permission. ...(Interruptions)...

DR. V. MAITREYAN: Sir, that is not my point. My point is this. Did the Minister seek your
permission before going on a private tour? ...(/nz‘errupz‘/'ons)...

MR. CHAIRMAN: Noj; no. ...(Interruptions)... Please sit down. ...(Interruptions)... Dr.
Subbarami Reddy, please put your question. ... (Interruptions)...

DR. T. SUBBARAMI REDDY: Sir, my question is this. In which year was there better
production and sales turnover as compared to previous years? As per the reply, the net profit had
dropped. The reply is very vague. In any business, if the turnover goes up, the profit must also go
up. So, the reply given by the hon. Minister is not satisfactory. How do you account that because
of accounting restructuring benefits, which include income, the profit has gone down? It is not
convincing. So, | would like to know from the hon. Minister why the profit has gone down.

SHRI SRIKANT JENA: Sir, the simple fact is that in the year 2005 and 2006, the profit of Rs.
21.41 crores, included one-time non-operational additional income of Rs. 32.40 crores. It is
because of the writing off of interest on Government loans, accounting provision for depreciation
on project, and making provisions for the doubtful loans and advances. The written of interest on
loan was added to the profit. This is the accounting procedure which my friend must know.
Therefore, this has been shown as a profit, and in the next year the actual came.

SHRI P. RAJEEVE: The Minister has stated that the company had achieved a higher level of
production and had posted an operational profit of Rs. 5.66 crores. | would like to know whether
the Ministry is ready to settle the pending demands of the workers in the HIL, including that of
retirement age.

SHRI SRIKANT JENA: The company is, now, out of the BIFR. Whatever be the demands of
the workers, those will be looked into as per the norms and rules.

Quality of food served in trains

* 405 SHRI SHADILAL BATRA: Will the Minister of RAILWAYS be pleased to state:

18



(a) whether her Ministry is aware of the poor quality of food served in trains and at railway
stations by Indian Railways Catering and Tourism Corporation (IRCTC);

(b) if so, the details thereof;
(c) the number of complaints received by her Ministry during 2009-10, till date, zone-wise;
(d) the action taken by Railways on such complaints, zone- wise; and

(e) the steps taken to improve the quality of food served by IRCTC in trains and at railway
stations?

The MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): (a) to (d) A Statement is
laid on the Table of the Sabha.

Statement
(a) There have been complaints regarding quality of food.

(b) to (d) It is the endeavour of the Indian Railways to provide good quality food to
passengers on trains and in railway premises. However, during 2009-10, Indian Railway Catering
and Tourism Corporation (IRCTC) received 1405 complaints regarding quality of food in mobile
and at static units and action taken thereto are as under:—

Zone -wise complaint details of quality in Mobile and Static
units (01-04-2009 to 31.03.2010).

Zone Total Action Taken on Complaints
No. of
complaints Fined Warned Counseling Pending
North 682 268 371 20 23
West 208 84 105 05 14
East 275 99 148 19 09
South 210 101 77 09 23
South Central 30 16 09 03 02
GRAND TOTAL: 1405 568 710 56 71

(e) Improvement of catering services is an ongoing process. It is the endeavour of the
Indian Railways to provide good quality hygienic, affordable and wholesome food to passengers
while taking into account the regional culinary preferences. In addition, the following steps are
being taken to improve the quality of catering services on Indian Railways:—

1. Conducting special drive on premium trains and base kitchen.

2. Conducting full audit by reputed Agencies.

3. Customer satisfaction surveys.
4. Web enabled complaint management systems.
5. Toll free number to lodge complaint.
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Towards improving catering, the Catering Policy is also under review.

SHRI SHADI LAL BATRA: | would like to know the criterion, taken into consideration, for
deciding a menu qua hygiene, carbohydrates and vitamins.

KUMRAI MAMATA BANERJEE: Sir, as far as menu is concerned, there are some guidelines.
According to the guidelines, they fulfil the criteria. But if you have any specific complaint for
anything, you can raise it.

SHRI SHADI LAL BATRA: Sir, | wanted to make a complaint but no complaint book was
supplied.

MR. CHAIRMAN:: Is that your supplementary question?

SHRI SHADI LAL BATRA: Sir, my second supplementary is, how is the amount assessed and
fixed for the food which is supplied to the passengers if they are travelling from 200 kilometres to
300 kilometres. Only junk food is served. If he or she is a diabetic patient and cannot eat that food,
there is no other alternative.

MR. CHAIRMAN: What is your question?

SHRI SHADI LAL BATRA: Sir my question is this. The food served in the trains is junk food. If
the passenger is a diabetic patient, he or she cannot eat that food. So, there must be some other
alternative for the diabetic patients.

KUMARI MAMATA BANERJEE: Sir, he has raised a very sentimental issue. | will tell the
Railways people to take care of diabetic patients also.

A Aews HiEd: AR Hele Y, H ST HTEH A A1 Xl H3i1 Sff 3 I8 S A
GT-UT &1 it 9 81 a1 2, s weer o Q000 Y et 3 viet urt wRax S S RET E,
FIT MY SHDT MR T <312 SHED A1 T A1 AT 37T AhTg AL B 3R |l €1 <77, Rifds
A1 P IR IHF 3 1< 81 & [ S 8H A SR Bl 8 3R Bs a¥g Bl SRt et
2, T 319 39 3R ot &g <2

AR WHAT FFON: OR, H1 U S U b IR H I8 a1 & 6 X R 8, <Afh 89 i !
W%%WWWWWWI s?zﬁ'%ﬂifwe are setting up so many bottling plants
through PPP.

T SO B U1 H 31T YT faed™ &SI &) X7 B 8+ ST 912R0RT & 9 § Bl &,
A1 a1l ST 1S ¢ BT, ST B9 I eleled & fESTg &k &1 BIRTeI H- 78 B1...(agm). ..

i} W= AiEH: Ug el YR H 6HTS Gl 81 Syl
gv_HT\PI AT gl E‘?Eﬂﬂﬁ%lééﬁﬁﬂ’wﬂd SIEE! é?‘i»\*%forcleanliness.Thistime,we

have announced a special drive for cleanliness.

37} ST FATE: He 1Sy, § U8 A1 A18dl g fb o1 A Sl HioT 3 IR Hefd 8, 39 39h
IR H F IR HET © ... (Faum)...

MR. CHAIRMAN: | am afraid ... (Interruptions)...
1 TSTIRY TATE: AT 3T TR T 9IS H 9 DR B a1 A R8T © AT RN ?
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PRI AAAT 91 IS HIE TR AR A2....(FIETT)....
i} XTSI SRATG: BIg T8 AT, .. (FaYT). ..

MR. CHAIRMAN: Please resume your seats. ...(Interruptions)...

PAR AHAT TSI T TS SHD! S HRAT B...(FAYU)... IR HIS ARN A1?
..(FET)... 3T & AR, <ifh I a1 9191 Fhd 21 ...(Faem)...

ft YT wTe: 39 SifeTy, SifeTTl ...(@au™)... BIS T8 aredT Bl
FHT FAAT TS IS TS DR 2, HIS T8 el 2
it FuTafer: TS UaTE S 31T 9 S|

S sifaATer I T [T Heley, § ST wredd | A W3 U U qo drsdl
g, ST {3 371 3179+ H81 b 89 98 B B dTel o, ol veld H 37 quality T food supply fwam
ST 8, 9T TS B 3 Ugel SHD! Al Bl 872 SHD! DI AlChIg BRI 87 Neld H ol $S
AT BT &, R IAHT B A7 fordm 77 82 3FR T2, 1 1 $Is Yt Ao 2 b o9
YA BT food supply BT ST, T IHA ATHR SHB! FATAST B ST BT SITT? HT TIDT 39
RE Bl DI AISI 872

PRI HHAT GOI: FATAC] 1 AP BRA P (oY TS gHUGER @ IR I FTIC] I Bl o
BARI el 60 STTEI IR I ISO H AICHTS BIKT 8, <ifehT 39D Frao(a I H¥eic 3715 §s o, SAIeTY

eH $ﬂ$ 9 R V8 B HHIIc 3 A BH review B tI@_FIT%\*I Sir, we cannot take the decision
immediately. We have to review the decision. It is under consideration and we are going to

announce the Catering Policy. ...(Interruptions)...
MR. CHAIRMAN: That is all.
Accidents on unmanned railway level crossings
*406. SHRI MANOHAR JOSHI: Will the Minister of RAILWAYS be pleased to state:
(a) the details of unmanned railway level crossings in the country as a whole, as on date;

(b) the details of accidents on railway level crossings in the States during the last five years
indicating the lives lost and persons injured;

(c) the number of manned railway level crossings mechanized during these years and the
plans for 2011 in this regards; and

(d) the reasons for slow pace of work carried out in this regards ?

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): (a) to (d) A Statement is
laid on the Table of the Sabha.

Statement

(a) Total number of unmanned level crossings in the country is 16369 as on January, 2010.
Out of these, 3000 unmanned level crossings are targeted for manning during 2010-11.

(b) The number of painful and unfortunate accidents and casualties as a result of
accidents at the level crossings is as under. As Railways do not maintain State-wise data in this
regard, the details are given Railway Zone-wise.
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